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Advocate Sh. Zain Abbas for the petitioner. Sh. Amit Gupta, PCS for Corporate
Debtor Company. The argument in respect of admission or otherwise of the present
petition under Section 9 of I & B Code are heard. The order is reserved. Parties are
at liberty to file a written submission, if any, and to exchange a copy thereof, with

each other. Such written submission to be filed within a week.

SV -

Dated:07.12.2017 H.P. Chaturvedi, MemMpDer (o usisin.,

—

Typed by:
M Zaid
($tenographer)



